Form 1

Form 1 - HARYANA
List of cases e-filed during the month of Dec'2022

Petitioner Name Vs.

Advocate Mobile

Date of

Sr.No. Court District Case No. Respondent Name Advocate Number Advocate E-mail ID Registration Date of e-filing
Ambala Nil Nil Nil Nil Nil Nil Nil
Bhiwani Nil Nil Nil Nil Nil Nil Nil
Faridabad Nil Nil Nil Nil Nil Nil Nil

Nil Nil Nil Nil Nil Nil Nil

Nil Nil Nil Nil Nil Nil Nil
Hisar Nil Nil Nil Nil Nil Nil Nil
Jhajjar Nil Nil Nil Nil Nil Nil Nil
Jind Nil Nil Nil Nil Nil Nil Nil
Kaithal Nil Nil Nil Nil Nil Nil Nil
Karnal Nil Nil Nil Nil Nil Nil Nil
Kurukshetra Nil Nil Nil Nil Nil Nil Nil
Narnaul Nil Nil Nil Nil Nil Nil Nil
Nuh Nil Nil Nil Nil Nil Nil Nil
Palwal Nil Nil Nil Nil Nil Nil Nil
Panchkula Nil Nil Nil Nil Nil Nil Nil
Panipat Nil Nil Nil Nil Nil Nil Nil
Rewari Nil Nil Nil Nil Nil Nil Nil
Rohtak Nil Nil Nil Nil Nil Nil Nil
Sirsa Nil Nil Nil Nil Nil Nil Nil
Sonipat Nil Nil Nil Nil Nil Nil Nil
Y Nil Nil Nil Nil Nil Nil Nil
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Form 2

Form 2- HARYANA

List of cases in which e-Payment of Court fees was made during the month of Dec'2022

. itii N . D: f D: f e-
Sr.No. Court District Case No. P:;:pz’;z;ﬂ: ’I::n:/es Advocate Regiastt::ion ate ‘Zoi:af:'::m of

Ambala Nil Nil Nil Nil Nil
Bhiwani Nil Nil Nil Nil Nil
Faridabad Nil Nil Nil Nil Nil

Nil Nil Nil Nil Nil
Gurugram Nil Nil Nil Nil Nil
Hisar Nil Nil Nil Nil Nil
Jhajjar Nil Nil Nil Nil Nil
Jind Nil Nil Nil Nil Nil
Kaithal Nil Nil Nil Nil Nil
Karnal Nil Nil Nil Nil Nil
Kurukshetra Nil Nil Nil Nil Nil
Narnaul Nil Nil Nil Nil Nil
Nuh Nil Nil Nil Nil Nil
Palwal Nil Nil Nil Nil Nil
Panchkula Nil Nil Nil Nil Nil
Panipat Nil Nil Nil Nil Nil
Rewari Nil Nil Nil Nil Nil
Rohtak Nil Nil Nil Nil Nil
Sirsa Nil Nil Nil Nil Nil
Sonipat Nil Nil Nil Nil Nil

Nil Nil Nil Nil Nil
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Form 3

Form 3- HARYANA

List of cases in which Electronic Service of Process has taken place during the month of Dec'2022

Sr.No. Court District Case No. Petitioner Name Vs. Advocate D_ate D-f Date_ of Electronic
Respondent Name Registration Service of Process

Ambala Nil Nil Nil Nil Nil
Bhiwani Nil Nil Nil Nil Nil
Faridabad Nil Nil Nil Nil Nil

Nil Nil Nil Nil Nil
Gurugram Nil Nil Nil Nil Nil
Hisar Nil Nil Nil Nil Nil
Jhajjar Nil Nil Nil Nil Nil
Jind Nil Nil Nil Nil Nil
Kaithal Nil Nil Nil Nil Nil
Karnal Nil Nil Nil Nil Nil
Kurukshetra Nil Nil Nil Nil Nil
Narnaul Nil Nil Nil Nil Nil
Nuh Nil Nil Nil Nil Nil
Palwal Nil Nil Nil Nil Nil
Panchkula Nil Nil Nil Nil Nil
Panipat Nil Nil Nil Nil Nil
Rewari Nil Nil Nil Nil Nil
Rohtak Nil Nil Nil Nil Nil
Sirsa Nil Nil Nil Nil Nil
Sonipat Nil Nil Nil Nil Nil
Y Nil Nil Nil Nil Nil
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Form 4

Form 4- HARYANA

List of total no. of cases randomly allocated during the month of Dec'2022

Case Count (No.

Sr.No. Court District Court Name Court No. Case Type of cases randomly|
Ambala Nil Nil Nil Nil
Bhiwani Nil Nil Nil Nil
Faridabad Nil Nil Nil Nil
Fatehabad Nil Nil Nil Nil
Gurugram Nil Nil Nil Nil
Hisar Nil Nil Nil Nil
Jhajjar Nil Nil Nil Nil
Jind Nil Nil Nil Nil
Kaithal Nil Nil Nil Nil
1 Ms. Isha Khatri, CJM, karnal. Karnal. Ms. Isha Khatri, CJM, karnal. 4 Civil Suit 1
Kurukshetra Nil Nil Nil Nil
Narnaul Nil Nil Nil Nil
Nuh Nil Nil Nil Nil
Palwal Nil Nil Nil Nil
Panchkula Nil Nil Nil Nil
Panipat Nil Nil Nil Nil
Rewari Nil Nil Nil Nil
Rohtak Nil Nil Nil Nil
Sirsa Nil Nil Nil Nil
Sonipat Nil Nil Nil Nil
Kapil, Ci - Divn. Arbitration 29
T Y L - - 18 - 2
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Form 5

List of cases in which Case

Form 5- HARYANA

Hearing was held during the month of Dec'2022

Petitioner Name Vs. Respondent

Sr.No. Court District Case No. Name Advocate Date of Registration |Date of Case Management Hearing|
Ambala Nil Nil Nil Nil Nil
Bhiwani Nil Nil Nil Nil Nil
Faridabad Nil Nil Nil Nil Nil
F Nil Nil Nil Nil Nil
1 Sh. Rajeev Goyal GURUGRAM
CS/96/2021 KANISHK VS ALM MS. NIRMAL YADAV
CS/49/2022 ITC VS PUSHPA SH. NIRAV
CS/55/2022 MAHESH VS ANDAAZ SH. ROHIT
CS/44/2022 ITC VS SIDHARTH SH. NIRAV
Hisar Nil Nil Nil Nil Nil
o M/s Ashoka Distillers and Chemicals | Sh. Ashok Makkar / Sh. Yashvir
1 Sh. Fakhruddin, ADJ, Jhajjar Jhajjar CS/12/2020 Put. Ltd Vs ADS Spirits Pvt. Ltd. Singh Kadian 30 May, 2020 -
2 Sh. Fakhruddin, ADJ, Jhajjar Jhajjar C©S/13/2020 Piccadily Agro Industries Ltd. Vs Sh. Gaurav Srivastva / Somvati 30 May, 2020 —
Ashok Kumar
5 " M/s Brij Gopal Construction Co. Vs. | Sh. Bhupesh Narula / Ms. Kiran
3 |Ms. Jyoti Lamba, ADJ, Jhajiar | Jhajjar CS/11/2020 o Of Harvana Through 5 Choudniny 30 May, 2020 16.12.2022
Intec Capital Ltd. Vs P.D. Memorial " "
4 Ms. Jyoti Lamba, ADJ, Jhajjar Jhajjar EXE/282/2020 Regligious and Educational Sh. Anil K‘;E:z‘s" Ajay 30 May, 2020
Association
Jind Nil Nil Nil Nil Nil
Kaithal Nil Nil Nil Nil Nil
Karnal Nil Nil Nil Nil Nil
Kurukshetra Nil Nil Nil Nil Nil
Narnaul Nil Nil Nil Nil Nil
No Date taken place during the
" N " month of December, 2022. The
1 Prashant Rana, ADJ, Nuh Nuh CMts0/2020 | Harvana Firancial Gorporation Vs MIS) s paiayi wadhwa (n person) 18-05-2020 case was adjourned from
9 g 07.07.2022 to 04.01.2023 for
notice to respondents.
. Sh.S.B. Hasija, Advocate for
1 Sh. S.K.Garg, ADJ-I, Palwal Palwal cs-03-2018 | Coffee Day G‘°bg‘r\s/s Satbir Singh & | “,intiff & Sh. Atul Mangla, 31.08.2018 14.12.2022
Advocate for
Sh.K.K. Gupta, Adv. For plaintiff
2 Sh. S.K.Garg, ADJ-I, Palwal Palwal CS-5/2022 BMT Elctrical Udyog Vs VMT Kissan | & Sh. Sanjeev Bansal Adv. For 27.04.2022 01.12.2022 & 15.12.2022.
defendant.
" . : Ms.Savita Rani, Adv. for plaintiff
Ms.Ankita Sharma, CJSD, Ms. Vikas Strip Inc. Vs M/s Dashmesh |
3 Palwal Palwal CS478/2022 Eng. Works & Anr. & Sh.Krishan Kumar, Adv for
Ms.Savita Rani, Adv. for plaintiff
Ms.Ankita Sharma, CJSD, Ms. Vikas Strip Inc. Vs M/s Blue & Sh.Krishan Kumar, Adv &
4 Palwal Palwal C847912022 Square Eng. & Ors. Sh.Pratap Singh Dagar, Adv. for
defendant
" . 21.11.2022(No date was fixed
5 Ms.Ankita Sharma, CJSD, Palwal Cs-965-2022 | Avon Containers PvtLtd. Vs Prateek | gy, 1o aggarwal for Plaintift 17.08.2022 during the month of December
Palwal Aggarwal 2022)
- ’ ' Sh.Parveen Kumar for Plaintiff & 21.11.2022(No date was fixed
6 Ms.Ankita Sharma, CJSD, Palwal Cs-g64-2022 | Avon Containers PVILId. Vs Aditya | g, jitender Rawat, Adv. For 17.08.2022 during the month of December
Palwal Interseas Pvt Ltd. & Ors 2022)
Panchkula Nil Nil Nil Nil Nil
Panipat Nil Nil Nil Nil Nil
Rewari Nil Nil Nil Nil Nil
Rohtak Nil Nil Nil Nil Nil
Sirsa Nil Nil Nil Nil Nil
Sonipat Nil Nil Nil Nil Nil
Nil Nil Nil Nil Nil
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Form 6

Form 6- HARYANA

C [of cial cases during the month of Dec'2022
Whetlger Urgent Number of
Relief was
Nature of days for
Petitioner Name Vs Dateof | SCUBntandPrel .o of Disposal Dateof | o ocution of
sr.No. Court District Case No. Advocate ate of Institution ' | Days for disposal P execution Act Section
Respondent Name Registration L . Decision (Contested/Settle decree from
Mediation did of decree
d) date of
not take place decision
(Yes/No)
Ambala Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Bhiwani Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Faridabad Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
NI NI N N NI NI NI NI NI NI NI
1 Sh. Rajeev Goyal GURUGRAM | ARB/157/22 SUNIL VSRAPID | SH, M. K. DANG 2 MONTHS ALLOWED
PHILIPS VS .
2 ARB/66/22 HOPEBERRY H. SACHIN YADA 7 MONTHS ALLOWED
Hisar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Jhajjar Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Jind Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Kaithal Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Karnal Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Kurukshetra Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Narnaul Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Nuh Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Palwal Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Panchkula Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
Panipat Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
1 |h. Vineet Sapra, ACJ(SD), Rew: Rewari CAS/701/2020 pnera Bank Vs. Ram Niw§ _Mahesh Yadav 17.07.2020 No 03/12/22 870 Contested Nil Nil Nil
Rohtak Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
N Sahil Kumar Vs United !
1 |sh. Kuldeep Singh, ADJ, Sirsa Sirsa CA73/2020 ndia Vikram Singh Yadav| 413 o3 29 No 17.12.22 1009 Contested 17.1222 1 Recovery
sl Amariit Kaur Vs Narayan| oo oo
irsa CA/516/2017 Singh mit Chaudhary 21.12.17 Yes 19.12.22 1824 Contested 19.12.22 1 Recovery
Sonipat Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil Nil
1 ‘fzm’::;"‘N;;';'r‘ Judge (Jr DVM).| yamuna Nagar | EXE/185/22 | RBL Bank v/S Ashok Sh. Kulwant 04/07/22 No 0112122 150 Wlazra“‘fjjg:“s‘e " NA NA Commercial

Page 6




	Form 1
	Form 2
	Form 3
	Form 4
	Form 5
	Form 6

